Annexure -7
Name of the corporate debtor: M/s Nandini Impex Pvi. Lid.; Date of commencement of CIRP: 20.09.2022;
List of creditors as on: 20.09.2022
List of operational creditors (Government dues)

Sl.| Details of claimant Details of Details of claim admiited Amount of | Amount | Amount of | Amount of |Remarks, if
No. claim received contin- of any claim claim not any
Date of | Amount | Amount of | Nature | Whether | % of voting | 9ent claim | mutual under admitted
pesating | © receipt | claimed claim of claim | related shar e in dues, th | verifica -
il - admitted party? CoC, at may fion
nt ment if be set-
applicable off
1 CT & GST 06/02/20| 841458.00 | 841458.00 [Operational  NIL 100 NIL NIL NO NIL Admitted
OFFICER, 23 Creditors
BHUBANESWAR
IV CIRCLE,
IBHUBANESWAR]
2 | Central Gst & 06/02/2045085462.0 NA Operationa NIL 100 NIL NIL YES NIL NIL
CxX 23 0 Creditors
Department,
CGST Delhi
North
-Commisionera
te
3 Income Tax 10/02/20119442390.0 NA Operationa NIL 100 NIL NIL YES NIL Claim received
03&. Mw _0 n_.@.a.w—o_.m as on 10.02.2023
Ward-76(1), and cR_M
New Delhi ﬁmﬁg.
4 e 13/02/20| 447975.00 NA Operational  NIL 100 NIL NIL YES NIL | Claim received
Commissioner 23 Creditors as on 13.02.2023|
of Commercial ond under
Toes, Lot
Directorate of .
Commercial
Taxes,
Govermnment
lof West Benga




